I N THE SUPREME COURT OF | NDI A
CRI M NAL ORI G NAL JURI SDI CTI ON

TRANSFER PETITION (CRL.) NO 566 OF 2010

Mousum oburtaooooo Lo PETI TI ONER
VERSUS
MS I NDI A BULLS FI NANCI AL SERVI CES LTD. ...... RESPONDENT
ORDER

Learned counsel who has put in appearance for
the respondent states that in the nmeanwhile the
conpl ai nt has been returned by the Court.

The Transfer Petition is disposed of as having

becone i nfructous.

[ CHANDRAMAULI KR. PRASAD]
NEW DELHI
FEBRUARY 01, 2011.



